FORM B
PuBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF AMEYAS BUILDCONS PRIVATE LIMITED

incorporated /registered

Sl. No. PARTICULARS DETAILS
1. Name of corporate debtor AMEYAS BUILDCONS PRIVATE LIMITED
2. Date of incorporation of corporate debtor 09™ June, 2005
3. Authority under which corporate debtor Registrar of Companies, Pune

No. of corporate debtor

4, Corporate Identity No. / Limited Liability Identification

U45209PN2005PTC020853

any) of corporate debtor

5. IAddress of the registered office and principal office (if

17, Vijigeesha, Prashant Nagar, Navi Peth, Pune - 411030
Maharashtra

6. Date of closure of Insolvency Resolution Process

02-02-2027 (Copy of order received on 02-03-2026)

Liquidation commencement date of corporate debtor

02-02-2026 (Copy of order received on 02-03-2026)

professional acting as liquidator

Name and registration number of the insolvency

Ms. Kala Agarwal
IBBI/IPA-002/IP-N00841/2019 -2020/12734

with the Board

9. IAddress and e-mail of the liquidator, as registered

Email - agarwalkala@gmail.com

Address - 801, Embassy Center, Jamnalal Bajaj Road, Near
Status Restaurant, Mumbai City, Maharashtra - 400021

with the liquidator

10. )Address and e-mail to be used for correspondence

Email - liguidation.ameyasbuildcons@gmail.com

Address - 801, Embassy Center, Jamnalal Bajaj Road, Near
Status Restaurant, Mumbai City, Maharashtra - 400021

11. Last date for submission of claims

01-04-2026

Notice is hereby given that the National Company Law Tribunal, Mumbai Bench has ordered the
commencement of liquidation of Ameyas Buildcons Private Limited on 02-02-2026 (Copy of order received

on 02-03-2026).

The stakeholders of Ameyas Buildcons Private Limited are hereby called upon to submit their claims with proof
on or before01* April, 2026, to the liquidator at the address mentioned against item No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with the proof in person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.

KALA B
AGARWAL ;

Ms. Kala Agarwal

IBBI Regn No.: IBBI/IPA-002/IP-N00841/2019 -2020/12734
AFA Certificate No.: AA2/12734/02/300627/204313

Date.: 05" March, 2026

Place.: Mumbai
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PUBLIC NOTICE

This NOTICE is hereby given that my client Mr.Sumit Sumer Yadav has lost/misplaced the
Original Deed of Apartment in respect of Flat Bearing No. 1108 on 11th Floor, adm. area
36.31 Sq.Mtrs. + Terrace adm. area 5.05 Sq.Mts. + Balcony adm. area 4.35 Sq.Mtrs. +
One Covered Car Parking, in Wing 'C', in the building known as 'Arise Apartment',
Constructed on Survey No.27/4/1, 27/4/2 and 27/4/3 Situated at Village Punawale, Taluka
Mulshi, Dist. Pune 411033 executed Between M/s. G.K. Associates and My Client,
registered in the office of Sub Registrar Haveli No.19 at Sr. No. 6657/2022 dtd.07.04.2022
and the same is not traceable. A police complaint for the same has been lodged with Ravet
Police Station, Pimpri Chinchwad, Pune on 05.03.2026 and the same is recorded in
Property missing Register at Serial No.135/2026.

All person / persons are hereby informed to put in their claims or interest of objection about
the said above referred documents and/or about the said Property or any part thereof,
within a period of 7 days along with the sufficient evidence from appearance of this notice.

Date: 07/03/2026
Adv. Onkar Jadhav
1203, Prime Serenity Society, Near Balaji Mandir, Punawale, Pune
Mo. 7339519666
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THE MUSLIM CO-OPERATIVE BANK LTD., PUNE

Administrative office: 647 Bhawani Peth Pune 411 042 Tel No 020-26435007 | 26435009 | 26448993

POSSESSION NOTICE (For Immovable Property)
APPENDIX IV [Rule 8 (1)]

Whereas the undersigned being the Authorzed officer of The Muslim Co-pp Bank Lid., Pune, Pune-Satara Road Branch under the Securibisation and
Recoasiniclion of Financial Assels and Enforcement of Securily inferest Aot 2002 and in axercise of the power conferred under seclion 13 (12) read with rule 8
of the Security Inferast {Enforcement) Rules, 2002 issued a Demand Mofice to repay the amount below mentoned in'the said nofice within 60 days from the
date of fhe said nofice received, The borrower havng failed bo repay the amount. Molics is hereby oven io the borrowers and the public i general that the
undersigned has taken the symbolic possession of tha property describad henein below in axerciza of power conferred under section 13(4) of the said Act read
with rita 8 of the said Fufes on this dates mentioned in schedule, The borrower in paricelar and the public in general is hereby caufioned nod to deal with the
propesty and any dealing with the progarty will be sublect to the charge of The Muslim Co-op Bank Ltd., Pune. Puna-Satara Rioad Branch

DESCRIPTION OF THE IMMOVABLE PROPERTY

MPA Date & Demand
Notice & Symbalic
Possession Date

Loan Account Number & Name of the
Borrower’ Mortgagor/ Sureties

Description of the

Immovable Property Total Dues

Loan Aic No. Mortgage -54, Pune-Satara Road Branch

1. Mr. Sambhaji Dattatray Maral (Borrower and Mortgagor)
Address © 5r Mo, 4212, Siddhivinayak Gardenia, Flat Mo. 103,
Firetl Floor, Bhumbkar Nagar, Marha, Puna 411041,

2. Mrs, Hirabai Dattatray Maral (Co-Barrower and Martgagor)
Address 1 - 5. No, 41272, Siddhivinayak Gardenia, Flat Mo, 103,
First Floor, Bhumbkar Nagar, Marhe, Pune 411041,

Address 2 - Sr. Mo, 3473173 Fial Mo, 6, Firs! Floor,
Siddhivinayak Apariment, Dhankawadi, Pune 411043

3. Mr. Hemant Baban Agale {Guarantor)

Address ; 5, Mo, 70, Flat No, 6. Ramprasad Appt,

Santosh Magar, Behind PMC Ward office, Pune 411044,

4. Mr. Rajaram Lahu Gabhale (Guarantor)

Address ; House Mo. 1654, Survey No. 11713211,

Mear Bairavnath Mandir Dhayn, Vadgaon Budruk, Pune 411041

As on 301172025
Rs.13,33,199/- {Rs.
Thirteen Lac Thirty

Threa Thousand
One Hundred
Minety Nine only)
Plus Interest +
Expenses and
charges from
011212025

All that piece and parcel of NPA Date
Proparty baanng Flat Mo, 6, first 28106/2025
floor, admeasuring 510 5q. fis. &
e 47.39 5q. mirs. In bullding Damand MNotica
known as “SIDDHIVINAYAK Dale
APARTMENT constructed owver 18/12/2025
property bearnng Survey No, g
3'5.'31'1-'3. Dl"IEIr'I':a'l.'n'ﬂ[h. P'.l-nE Symhullc
Within locat imits of Pune Pissassion Dile
Municipal Corporation, Pune 0510312026
araa and within the jurisdiction of
aub Ragistrar Haveli, Tal. Hawvali
Dist, Pune

Date : 07032026
Place : Pune

Mr. Mohmmad Rafigue A. Shaikh, Authorised Officer
The Muslim Co-op, Bank Lid; Pune

L&T Finance Limited

(formerly known as L&T Finance Holdings Limited)
Registered Office: L&T Finance Limited, Brindavan Building
Plot No. 177, Kalina, CST Road, Near Mercedes Showroom
Santacruz (East), Mumbai 400 098

CIN No.: L67120MH2008PLC181833

Branch office: Pune

@ L&T Finance

DEMAND NOTICE

Under Section 13(2) of Securitization and Reconstruction of Financial Assets & Enforcement of Security Interest Act 2002 (Herein after referred to
as The Act)

We have issued Demand Notice under Section 13(2) of the Act to you all (Borrower/s, Co-borrower/s & Guarantor/s) through Registered Post Acknowledge Due, as
you have defaulted in payment of interest and principal installments of your loan account, and have failed and neglected to clear the said outstanding dues. As a
result, the loan account has been classified as Non-Performing Asset (NPA) in the book of account in accordance with the directivesrelating to asset classification
issued by the Reserve Bank of India. The Notice has been returned as “undelivered” and therefore we are now issuing this notice to you all under 13(2) of the Act
and hereby calling upon to repay the amount mentionedin the notice appended below to the L&T Financial Limited. (Erstwhile, L&T Holdings Finance Ltd) within
the period of 60 Days from the date of this Paper Notification together with further interest and other charges from the date of Demand Notice till payment or
realization. In case you are not discharging your liabilities under the terms of this notice, we shall be constrained to exercise all or any one of the rights conferred
under Section 13(4) or Section 14 of the Act. “Thisis without prejudice to any rights available to us underthe Act and /or any other law in force from time to time.”

Demand Notice date / NPA date /

Loan Borrower/s & Outstanding Amount o
Account Co-borrower/s Description of the Immovable Property (Mortgaged)
Number Name Outstanding

NPA Date Amount (%) As On

| PUNHL18000369 1. Khajahussain A |Demand Notice | Rs. 21,95,660.51 /- |Schedule -1

Anpin Date: 20/02/2026 (Rupees Twenty One | All That Piece And Parcel Of Property Bearing Flat No. 112 On 3rd
2. Fauziya NPA Date: 06/04/2024 | Lakh Ninety Five Floor Area Admeasuring 769 Sq. Fts. Built-up Along With Attaché

Khajahussain Thousand Six Hundred | Terrace Admeasuring 176 Sq. Fts. In Sterling Apartment Co-operative

Anpin Sixty and Fifty One Housing Society Ltd Constructed On Survey No. 46 Hissa No. 15/2/1
3. National Paise Only.) As On And 15/2/2, Situated At Kondhva Khurd, Tal- Haveli, Dist-Pune & The

Furniture Date 17/02/2026 Boundaries As Follows:

E)Throggh Its ' |East By By S. No. 46 [Part] |

roprietor
Khajahussain A Boundaries| WestBy | By S. No. 46 [Part]
Anpin) |North By

By S. No. 46/15/2/1
|South By | By 20" Wide Road

Sd/-
Authorized Officer
For L&T FINANCE LIMITED

Date: 07.03.2026
Place: Pune

PUBLIC - NOTICE

Know all men by this notice that the property descnbed in the
sohedule written hereunder is owned by Mr. DR, NITIN RAYCHAND
MANE. Howaver, the chain fitle documants i.e. Original Registration
Recaipt, Index || and Original documents of Sale Desd execulead
betwean Maruti Sambhaji Bhonde (Owners) AND Rohini Shivaji
Zurange (Purchaser) on 20/02M1999. The said Sale Deed is
registered at Sub - Registrar office of Purandar at serial Mo,
378/1999 on 20/02/1999 is misplaced/lost. If any person has got the
same, please submit it on below mentioned address
If, Any person s having any interest, claim. lien, mortgage,
attachment, charge, maintenance right, easementary right, or any
other nght, title, etc. whatsoever, in the said property or any part
thereof are hereby required to inform the undersignedinamead, in
writing along with documentary evidence within 07 days from
publication of this public notice or else the said owner shall presume
that no person has any interest in the said property. Any right then
after claimed shall be deemad lo be knowingly waived

SCHEDULE
All that piece and parcel of Land adm&asuring area about 00 H 01
Aar out of total land 03 Hector 14 Aar + 00 Hector 30 Potkharaba
outof Survey No B situated at Village - Saswad, Taluka - Purandar,
District - Pune within the local limits of Saswad Municipal Council and
within the jurisdiction of Sub-Reqistrar Purandar, Saswad.
Pune, Dated 06/03/2026 LAW SOURCE

TEJRAJ RAMESH HAMBAR,

RASHMI TEJRAJ HAMBAR, Advocate

Office No 102, First fioor, Nidish Bullding

Survey No, 2924 & B, Near Vijay Talkies, Kothan Path,

Marayan Peth Pune - 411030, Mobile - 9822762276 [ 8600111686

Baner Branch : 288/1/A, Kapil Classics,
Show Room Mo, 2, Baner Road,
Pune - 411 045, Tel: 700024082

Emall : brmgr1348@bankofmaharashtra. bank.in

POSSESSION NOTICE

e AE WETE
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Baimk

C——

[Appendix IV under the Act - rule- 8{1)]

Whereas, the under signed being the Authonzed Officar of the Bank of
Maharashira under the Securilization and Reconstruction of Financal
Azsel and Enforcement of Security Inferest Act 2002 and in exercize of
powers conferred under Sec:13(12) read with rule 8 of Security Inferest
(Enforcement) Rules, 2002 issued 2 Demand Notice dated 01/12/2025
calling upon the Borrower 1) Mrs. Laxmi Ashok Tarapur, Proprietor:
M's.Swastik Engineering, Gat MNo. 203, Shree Samarth Industries,
Mear Mew Dnyandeep Scheol, Rupi Magar, Talawade, Pune-411062,
2) Mrs. Laxmi Ashok Tarapur, Proprietor: M/s.Swastik Engineering,
Wio-Azhok Shaaranappa Tarapur, Al Post-Bagewadi Road, Radha
Krizhna Magar Bijapur, Karnataka - 5867107 Also At : Flat No.D 207,
Aksha Amulyam, Gat No. 162, Dudulgaon, Pimpri Chinchwad, Haveli
Pune , Maharashira 412105 to repay the amount mentioned In the
Motice being Re. 38,59,130.00 plus interast with monthly rest w.e.f.
01.12.2025, apart from penal interest, cost and expenses within G0
days from the date of the receipt of the said Notica. Tha notice was also
sentby Registered AD Post and UPC.

The Borrower having failed to repay the amount, Motice is hereby given
to the borrower and the public in genearal that the undersigned has taken
Possession of the property described herain below In the exercise of
the powers conferred on him under Section 13(4) of the said Act read
with rule 8 of the Securily Interest Enforcement Rules, 2002 on this
4" March of the year 2026.

The Borrowers in particular and the Public in general is hereby
cautioned not to deal with the properties and any dealings with the
properlies will ba subject 1o the charge of the Bank of Maharashtra,
Baner Branch for anamount hereinabove mentioned.

The borrower's attention is invited o provisions of sub-section (8) of
saction 13 af the Act, in respect of tme available, to radeam the securaed
assets.

This notice is also being published in vernacular. The English version
shall be final if any question of interprefation ansas,

The details of the properties morigaged to the Bank and taken
possession by the Bank are as follows :

MName of the executanis - Mrs. Laxmi Ashok Tarapur, Proprietor
M/z . Swastik Engineering

The Nature of Charge: Hypothacation

Hypothecation of Plant & Machinery and Stock and Debtors located at
M/s. Swastik Engineenng, Gat No, 203, Shree Samarth Industnes, Near
MNew Dnyandeep School, Rupi Nagar, Talawade, Pune -411062
CERSAlAszat D For Term LoanAccount - 200074599181

Date : 04/03/2026
Place: Puns

Chief Manager & Asst. Gen. Manager
Bank of Maharashtra

punjab national bank

~.the name you can BANK upaomn !

TS SigIcIsl ais

]

... 719 w7 O !

ARME : Ground Floor, Aurora Towers,
9, Moledina Road, Pune - 411001
E mail : esB762@pnb.bank.in

Sale Notice

For Sale of
Immovable Properties

8(6) of the Security Interest (Enforcement) Rules, 2002

below against the respective propertias.
SCHEDULE OF THE SECURED ASSETS

E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule

Motice iz hereby given 1o the public in general and in particular to the Borrower (3) and Guarantor () that the below described immovable property maorfgaged/charged fo the Secured Credilor, the constructive /
physical ! symbolic possession of which has baen taken by the Authonised Officer of the Bank/ Secured Craditor, will be sold on “As is where is”, "As is what is”. and “Whatever there is"” on ha date as mentionad in
the table herein below, for recovery of its dues due o the Bank! Secured Creditor from the respective borrower (3} and guarantor (s}, The reserve price and the earnest money deposit will be as mentioned in the table

Description of the Immovable Properties

A} Dt Of Demand Notice u/s 13{2)
of SARFES] ACT 2002

Name of the Branch Mortgaged / Owner's Name (Mortgagers of

B) Qutstanding Amount as on

Reserve Price

Date | Time of

Lot Mame of the Account property(ies)) & Details of the encumbrances C) Possession Date u/s 13(4) EMD E:Alatini
Wa.| Name & Addresses of the Borrower | known to the secured creditors of SARFESI ACT 2002 Bid Increase
Guarantors Accounl D) Nature of Possession Symbolic [/ Physical Amount
/ Constructive
1 | Branch : KOTHRUD - 397400 Industrial Unit No. 21, 1st ficor, “Continental A) 30/08/2018 Rs. 84.16 Lakhs 23.03.2026

Industrial Estate”, Plot no, 6. oul of Sr. No, 17,
Hisza No. 1-B, CTS No. 697, Mear Sangam Press,
Kothrud, Pune-411035

Mis B D Mistry, Beheraram D Sharma-
shri Soham Beheraram Sharma

B) Rs. 643.02 Lakhs + further interest w.e.f
01.03.2026 + other charges

at 11.00 Hrs to 15.00
Hes {with extension of
10 minutes if

Rs. 8.42 Lakhs
F=. 1.00 Lakhs

Mis B D Mistry, Shri Soham Beheraram Sharma,

Guarantor and also son & Legal Heir of Late Shri
Beheraram D Sharma Prop Mis B D Mistry, Siddharth

Tower Office Mo 318, 3rd Floor, Mear Sangam Press
Eaothrud, Pune 411028 ALSO : Flal Mo 22, 3rd Floar, "Rohan

This sale is subject to outcomea of SA/235/2024 _CI IS0 necessary)
filed befors DRT Pune D) Symbolic Possession

Encumbrances : Not Known

1.0ffice No. 811, 8th floor, Siddhartha Tower, A} 30/08/2018 Rs. 191.49 Lakhs 23.03.2026

Pramisas no, 1, CTS Mo, 421, 5 No. 12/ 38,
Kothrud, Pune-411035

Encumbrances : Mot Known

Comer”, Gaurihar Co-0Op Housing Society, Plot Mo, A-6 & A-
7, Out of 3r. Mo, 120, Shiviirth Magar Paud Road, Kothrud
Pune-211038

C) 01.12.2018

B} Rs. 643.02 Lakhs + further interest w.e.f
1_11.93.__2021_5 + other r_.ha.rg_a_s

at 11.00 Hrs to 15.00
Hrs [with extension of
10 minutes if

Rs. 19.15 Lakhs
Rs. 2.00 Lakhs

ALSO ;1. Offica No. 811 & 812, Bth Floor, Siddhartha Tower, | 2, Office No. 812, 8th floor, Siddhartha Towar, Di;"; =rirss Pnssass-mn necessary)
Fremisesno, 1, CTS N, 421, 5 Mo, 127 38, Kothrud, Pune - | Premises no, 1, CTS Mo, 421, 5 No. 12/ 3B, 4
411038 ALSO : Industrial Unit 21, 1st floor, “Confinental | Kothrud, Pune - 411038, This sale is subject 1o
Industrial Estata™, PlotNo. 6 out of Sr. Mo. 17, Hissa No. 1-B, | cutcome of SAM235/2024 filed before DRT Pune.
CTS Mo, 8497, Mear Sangam Prass, Kothrud, Puna-411038 | Encumbrances : Not Known
ALSO : Flat No A2, 2 Yash Const, S Mo, 18 1 8b, Home Col
Fl 30, Karve Nagar, Pune 411052
2 | Branch : Hadpsar (999600) All that piece and parcel of Gat No. 866 along with A) 10/01/2020 Rs. 169.66 Lakhs 23.03.2026

construction of Hotel Building on the said plot
Gram panchayat Milkat Mo, 1433 Dhanraj Hotel at
Khamgaon Tashil-Daund District-Pune-412214

Mahendra Dnynoba jagtap
Shri Mahendra Dnynoba Jagtap, Add : Flat No.3, *©

B) Rs. 333.89 Lakh + further interest w.e.f,
01.03.2026 + other charges

at 11.00 Hrs to 15.00
Hrs {with extension of
10 minutes if

Rs. 16.97 Lakhs
Rs, 1.00 Lakhs

ST T S P SR TS e

DHNYANFEAJ BUILDING™, 5. Mo, 19 | Gondhale Nagar C)08.01.2021
Encumbrances : Not Known > e i = necessary)
Kaman, Hadaspar, Pune - 411 028 ALSO : M/S HOTEL D) Symbolic Possession
DYANRAJ , Khamgaon Road , Village- Khamgaon , Taluka -
Daund, s, Pune—412214
3| Branch : Satara Road-398400 Factory Land & Building situated at Gat No. 105
M/s Perfact Corporation Ltd Director-Santosh Bajirao | |0/d Gal No.834), Piracha Maal, Masur -
Shelar AND Mrs. Sarika Santosh Shelar PEMmAEIE RoRd,  VIRSCE:. - NESUrTy; Tan - A) 02.01.2017 Rs. 418.84 Lakh 23.03.2026

Karad, District - Satara-415106.)
AND Plant and Machinery situated at above
factory and useful in mfg of Pel Puffets Trays,

M/s Perfect Corporation Ltd Add 2 : Gat Nao. 105, Piracha
Mala Rahimatpur Road,at Kabse Mansur, Tal. Karad |, Dist

B} 1352.79 Lakh + further interest
w.e.f01.03.2026

at 11.00 Hrs to 15.00
Hrs (with extension of

Rs. 41.85Lakh
Rs, 2,00 Lakhs

Satara. ALSO : Mr. Santosh B Shelar, Mrs. Sarika | Plastics films etcfor agro & pharma industries C)17.05.2017

10 minutes if
necessary)

Santosh Shelar, Gat Mo 105, Piracha Mala Rahimatpur | Encumbrances : Not known

Foad, at Kabse Mansur, Tal. Karad |, Dist. Satara. ALSO : Mr.
Satish Pharande, Flat No.F2, 277214, Plot Ne.1, Shantia
Shrushti — Il |, Teshwanl Colony |, Godoll , Satara - 415002,
ALSD : Mr. Eamchandra Bableshwar Flat No. 110G, Building
& Heaven Park | Katraj Knedhwa Road, Pune -411028.

D) Symbolic Possession

Date :06/03/2026
Place: Pune

TERMS & CONDITIONS : The sale shall be subject to the Terms & Conditions prescrived in the Securnty Interest (Enforcement) Rules 2002 and to the following further conditions: 1) The propertyfies are being held
on "AS |5 WHERE IS", "AS |15 WHAT |15 BASIS" WHATEVER THERE IS BASIS" | 2} The particulars of Secured Assets specified in the Schedule hereginabove have been stated to the best of the information of the
Authonsed Officer, but the Authorised Officar shall not be answarabla for any aror, misstatemant or omission in this proclamation, 3) The Sale will be done by the undarsigned through e-auction platform provided at
the Wabsile hitps://baanknet.com on 23/03/2026 at 11.00 AM. 4) For delailad term and conditions of tha sale, pleasa rafer "https:/fbaanknet.com” & www.pnbindia.in.

STATUTORY SALE NOTICE UNDER RULE &(6) OF THE SARFAES] ACT, 2002

Authorised Officer,
Punjab National Bank (Secured Creditor)

epaper.financialexpress.com
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PUBLIC ANNOUNCEMENT
[Regalation 12 of the Insalvency and Banhrspbey Board of lndia
[Liguidation Process) Regalations, 2016

FOR THE ATTENTION OF THE STAKEHOLDERS OF

AMEYAS BUILDCONS PRIVATE LIMITED

AMEYSS BURDDOMNS PRIVATE LUMIED
- e Jure. 2005
| oorpole debr L =

1 | Aughorty undorwhich corpomate . | Registnar of Comganies, Pune

| delrior & incorporesd /regsterad
S e e i Tkl | DB A
Lisinility ickantification Mo. of
O el et

[ Aiciteszs of the regisnened ofice | 17, Wijgeesd o, Prashan Magar, hena Peh,

o,
ardd prrcipel office [if arryd of P - 411030 Mabasshins
| compearahe detior |
& | Dateof cdosura of Insobeancy D200 200 T {Copy of order necesvad on 02-053-2006)
7 | Liuidation cormimencament date [ 0ERI2-20026 (Dogy' of dkar received on 02-03-2028)
| of corporate dedtor

Mz Fak Agrval
IBELAPS-D02APMNO0EA, 22005 2020, 12734

o) [ .‘iﬂ"l'l.:_.'il*i']'l'_:;,gjii':'r-.hi:lr rumber of
{he rsatancy prfessonal acting,

Emal - aparaaisaladimakeom
Addreas - BOd . Embessy Cenfer, amnalel Baja| Road.
Mear Sialus Pesthorsnt, Mamba Ciy
| j WIH‘ITISIIEI dl:r:l_:ﬂ‘l
100 | Addmess and email o be wsed e Email - quidston amapstukiconsiiEmailcom
corTREspanciane wiEn th liquidahor | Aockess - B0n, Embassy Ceriar, lamnaial Bajaj RBead
Mear Status Restaant, Mumbal Cry
| | MiEharasiitea - 00001
11 | Last ot for subviission of clagms | 0033036

g, | Address and emaliof the
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Potica s haroby given that the Mationad Compary Law Tribunal, Mumibal Banch has ordered
the commancement of ligusdation of Ameyas Bulldoons Private Limited on 02.02.2026
[Copy of crder reeeived on 0032028,

The siakehalders of Ameyas Bulldcons Private Limited sre tereby called upon 1o submil
Ihair claims with praol an or bafare Olst April, 2026, o the liquidates al [ sddrecs
meanfioned BEaIrSt e Moo

The financial credstors shall subanit thair claims with prood by electronic means only. All ather
crediors maysubmitthe clalmswith the proof In person, by past o by eecironss: magns.
Submissaan of falsa ar misleading I:I:l:II:"'i of claimsshall atiract peraliies,

= Kala Agaraml

IEBI Regn Mg, IBEL IPA-CH2 S IP-MOCSES 1 2009 20301 2734
AFA Cartificate Mo, AA2 L 2T 34/ 02300627/ 204313

Date,: O6th Margh, 2026

Place: Mismba

Corporate Office : R-Tech Park, 10th Floor, Nirlon Complex, off Western Expressway, Goregoan

ADITYA BIRLA
L CAP]TAL PROTECTING INVESTING FINANCING ADVISING

ADITYA BIRLA CAPITAL LIMITED
Registered Office : Indian Rayon Compound, Veraval, Gujarat-362266.

East -Mumbai - 400063.

DEMAND NOTICE U/S 13(2) OF THE SARFAESI ACT - 2002

On account of the amalgamation between Aditya Birla Finance Ltd. and Aditya Birla
Capital Ltd. vide the Scheme of Amalgamation dated 11.03.2024 duly recorded in the
Order passed by the National Company Law Tribunal - Ahmedabad on 24.03.2025, all
SARFAESI actions initiated/ to be initiated by Aditya Birla Finance Ltd. in relation to the
mortgaged property mentioned in Annexure herein below, stands transferred to Aditya
Birla Capital Itd., the amalgamated company. Hence, this notice is being issued by Aditya
Birla Capital Limited.

You the below mentioned Borrower has availed loan by mortgaging the schedule
mentioned property and you the below mention has stood as Borrower/ Co - borrower/
Mortgagor for the loan agreement. Consequent to the default committed by you, your
loan account has been classified as NPA under the provisions of the Securitisation &
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (in
short SARFAESI Act). We Aditya Birla Capital Limited has issued Demand Notice u/s
13(2) read with section 13(13) of the SARFAESI Act to the address furnished by you. The
contents of the said notices are that you had committed default in payment of the verious
loans sanctioned to you. Therefore, the present publication carried out to serve the
notice as per the provision of Section 13(2) of SARFAESI Act and in terms of provision to
the rule 3(1) of the Security Interest (Enforcement) Rules, 2002.

Loan Account No./ Name and Address of the account | Dateof | Amount due as
Demand per Demand
Borrower(s), Co-Borrower & Mortgagor(s) Notice Notice

Loan Account No. - 80002031, 80003101 & 80003487

1. Sundeep Agencies (“Borrower”), A Partnership

Concern; through its partners Having its office at 1891, Rs.

Shop No.3, Sambhaji Plaza, Mangalwar Peth, Kolhapur, 1.13.29 854.70/-
Maharashtra — 416000. ’(Rl’jpe,es Olne
2. Deepak Sambhajirao Gadkari (“Co-Borrower/ Crore Thirteen
Mortgagor”) Since deceased through his legal heirs 04.03.2026 | Lakh Twenty-
A. Sandhya Gadkari (Wife) ___;___; ______ Nine Thousand
B. Omkar Gadkari (Son) .

C. Tejas Gadkari (Son) NPA Date El.ght Hundred
All are at : Plot No. 357/4, E ward, Torana Nagar, Sagar |13.02.2026 | Fifty-Four and
Mal, Rajarampuri Kolhapur, Maharashtra — 416008. Paise Seventy
3. Omkar Deepak Gadkari (“Co-Borrower”) Only) due and
Plot No. 357/4, E ward, Torana Nagar, Sagar Mal, payable as on
Rajarampuri Kolhapur, Maharashtra — 416008. 17.02.2026
...(Hereinafter collectively referred to as the

“Borrowers”).

ANNEXURE-II - “DETAILS OF SECURED ASSET/S TO BE ENFORCED”
Godown No. 1 adm. 19.14 sq. mtrs., Godown No. 2 adm. 21.91 sq. mtrs., Godown No. 4
adm. 21.82 sqg. mtrs., Godown No. 5 adm. 21.66 sg. mtrs., Godown No. 6 adm. 18.36 sq.
mtrs., Shop No. 2 adm. 17.19 sqg. mtrs. on the ground floor, Shop No. 3 adm. 15.08 sq.
mtrs. on the ground floor, Shop No. 4 adm. 38.45 sq. mirs. on ground floor situated in
Sambhaji Plaza bearing R.S. No. 1891 situated in B ward within the limits of Municipal
Corporation, Kolhapur

Boundaries of Godown No. 1-
= North : Side set back., South : Common passage.
= East : Rear side set back., West : Godown No.3.
Boundaries of Godown No.2 -
= North : Common passage., South : Side set back.
= East : Rear side set back., West : Godown No.4.
Boundaries of Godown No.4 -
= North : Common passage, South : Side set back.
« East : Godown No.2., West : Godown No.6.
Boundaries of Godown No.5 -
= North : Common passage., South : Side set back
= East : Godown No.3., West : Front Side set back.
Boundaries of Godown No.6 -
= North : Common passage., South : Side set back.
= East : Godown No.4., West : Side set back.
Boundaries of Shop No.2 -
& North : Side set back., South : Common passage.
= East : Staircase., West : Shop No.1.
Boundaries of Shop No.3 -
= North : Common passage., South : Side set back.
= East : Common toilet back., West : Shop No.4.
Boundaries of Shop No.4 -
= North : Common passage., South : Side set back.
= East : Shop No.3., West : Front side set back.
together with easements attached thereto and together with all other buildings and
structures standing and to be constructed thereon and all fittings, fixtures, plant and
machinery attached to the earth or permanently fastened to anything attached to the
earth, both present and future.

You are hereby called upon to pay Aditya Birla Capital Limited within the period of 60
days from the date of publication of this Notice the aforesaid amount with interest and
cost failing which Aditya Birla Capital Limited will take necessary action under the
Provisions of the said Act against all or any one or more of the secured assets including
taking possession of secured assets of the borrower / Co - borrower / Mortgagor. The
power available to the Aditya Birla Capital Limited under the said act include (1) Power
to take possession of the secured assets of the borrower / Co - borrower / Mortgagor
including the rights to transfer by way of lease, assignment of sale for releasing secured
assets (2) Take over management of the secured assets including rights to transfer by
ways of lease, assignment or sale and realize the secured assets and any transfer as of
secured assets by Aditya Birla Capital Limited shall vest in all the rights and relation to
the secured assets transferred as if the transfer has been made by you. In terms of the
Provisions of the Section 13/13) of the said act, you are hereby prohibited from
transferring, either by way of sale, lease or otherwise (other than in the normal course of
your business), any of the secured assets as referred to above and hypothecated /
mortgaged to the Aditya Birla Capital Limited without prior written consent of the Aditya
Birla Capital Limited.

Date : 07.03.2026,
Place : Kolhapur

Authorised Officer,
Aditya Birla Capital Limited

Pune
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